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Non-payment of Night Duty Allowance 
to Stuff of Loro u d  C. A W . 

Departments, Jhansi (Central 
Railway)

342. SHRI HUKAM CHAND 
KACHWA1 : Will the Minister of RAIL
WAYS be pleased to state :

(a) whether Night Duty Allowance is 
paid to Loco and C and W Breakdown 
staff at Jhansi (Central Railway) 
a* per Railway Board's letter 
No. KDA/PC/60/DW /ll/D of 7th July, 
1962; and

(b) if not, the reasons therefor ?

THE MINISTER OF RAILWAYS 
(SHRI T. A. PAI) : (a) and (b). The Loco 
and Carriage and Wagon Staff at lhansi 
was not eligible for eight duty allowance as 
they did not fulfil the conditions stipulated

In Board’s letter No. PC-60/HW-2/3 
dated 7,7.62. However, with effect from 
1.4.67. they became eligible for the same 
due to a modification of the conditions. 
Loco breakdown staff have already been 
paid the night duty allowance accordingly 
while arrangements are being made to pay 
the arrears to Carriage & Wagon staff 
early.

Doty Rosters of Yard Staff, Jbaosi 
(Central Railway)

343. SHRI HUKAM CHAND
KACHWAI : Wil! the Minister of RAIL
WAYS be pleased to state :

(a) whether hours of Employment Rules 
are followed in implementing Duty Roftcrs 
of Yard taff, Jhansi, (Central Railway) and 
if not, the reasons therefor;

(b) whether weekly rest of 3C consecu
tive hours is granted to them m each shift, 
and

(c) whether the staff has to perform 
double duties ?

THE MINISTER OF RAILWAYS (SHRI 
T. A. PAI) : (a) Yes.

(b) Yes.

(c) Not at present. However, in res
pect of Trains Clerks, Shunting Masters and 
Shunting Jamadars of the yard at Jhansi, 
while changing the weekly shift from 16-24 
to 8-16 and 8-16 to 08, 8 hours* test used 
to be provided. Such a roster has since 
been changed wnh effect from 22.7.72 by 
introducing new duty rosters providing 10 
hours* rest before the change-over m the 
weekly shift hours.

Criteria applied for relieving the 
Transport Stuff

344. SHRI HUKAM CHAND 
KACHWAI : Will the Minister of RAIL
WAYS be pleased to state :

(a) whether some Signallers posted at 
Kalka and Ghaziabad are not being relieved 
even though their transfers were ordered 
many months ago; and

<b) if so, the reasons therefor and the 
criteria adopted for relieving the transferred 
staff?
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THE MINISTER OF RAILWAYS 
(SHRI T. A. PAT) : (a) and (b). Due to 
shortage of Signallers it has not been possi
ble to relieve one Signaller only from 
Kalka on transfer to Gham bad. As soon 
as the cadre position improves, the emp
loyee will be spared.

Facilities to trainees of Central 
Training Centre, Chandausi 

(Northern Railway)

345. SHRI HUKAM CHAND 
KACHWA1 : Will the Minister of RAIL
WAYS be pleased to state :

(a) whether the Railway employees 
b e in g  trained at Central Training Centre. 
Chandausi (N. Riy.) are not being provided 
with proper facilities of meaJs consistent 
with the prescribed allowance to which 
they ate entitled;

(b) tf so, the reasons therefor; and

(c) the steps Government propose to 
take tn the matter ?

THE MINISTER OF RAILWAYS 
(SHRI T. A. PAD t (a) F a u l t s  are being 
provided accoidtng to the prescribed 
allowances.

(b) and (c). Do not arise.

Increase in the number of Sleeper 
Coaches in G T • Express running 

between Delhi and Madias

346. SHRIMATI SAVIIRI SHYAM : 
S1IRI NAWAL KISHORE

SHARMA ;

Will the Minister of RAILWAYS be 
plea&ed to state :

(a) whether the long journey passengers 
from Delhi to Bangalore and Cochin lace 
great inconvenience for want of proper 
accommodation m G. T. Express running 
between Delhi and Madras as only a limited 
number of sleeper coaches are provided;

(b) if so, whether there is any proposal 
unfler the consideration of Government to 
increase the number of sleeper coaches in
0 .T . Express or convert all the other 
caaehes into deeper coaches; and

(c) if not, the steps proposed to solve 
the problem ?

THE MINISTER OF RAILWAYS 
(SHRI T. A. PAl) ; (a) At present, the 
following through coaches are running bet
ween New Delhi and Cochin/Bangalore, 
involving haulage by Nos. 15/16 GT/AC 
Express and connected trains :

New Delhi-Cochin One III class 3-tier
sleeper coach daily. 
One composite I & i l l  
class coach—5 days 
in a week.

New Delhi-Bangalore One I class and one 
partial 3-tier sleeper 
coach.

these coaches are seiving the needs of
traffic between New Delhi and Cochin/
Bangalore adequately.

(b) and (c). Do not arise.

Visit of Experts of Railway Board to 
biiropean countries to study 

underground railway system

347. SHRIMATI SAVITRl SHYAM : 
SHRI NAWAL KISHORE 

SHARMA:

Will the Minister of RAILWAYS be 
pleased to state :

(a) whether a team of experts of Rail
way Board has left for Russia and other 
European countries to have full knowledge 
about underground trains in tho»e countries;

(b) whether “metro’* system in Cal
cutta will be on the lines of trains running 
in those countries,

(c) whether the coaches and engines 
required for underground trains will be pro
duced in the country or imported; and

(d) the extent to which the underground 
trains will meet the traffic requirement ia 
Calcutta ?

THE MINISTER OF RAILWAYS 
(SHRI T. A P A I); (a) and (b). Y*a.

(c) Coaches are planned for indigenous 
production with assistance from a foreign




